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Collection of Ce s by Coconut Board 

975. SHRI K. A. RAJA : Will 
the Minister of AGRICULTURE be 
pleased to sta t e : 

(a) whethJr it j a f,\ct that the 
Coconut Board collects cess from the 
growers; 

(b) if 0, the mode of oollection; 
and 

(c) the total amount collected so 
far and how the amount so collected 
being utilised ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ARIF MOHAMMAD KHAN); 
(a) No, Sir. 

(b) Does not arise. 

(c) Does not arise. 

Verification of Food Stocks by A.G.I. 

976. PROF. MADHU DANDA-
V ATE: Will the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 
stato : 

(a) whether the Auditor General 
of India bas recently made a field 
verification of tile entire stock of 
foodgrain carried by Food Corporation 
of India; 

(b) if so, in which years was the 
vtri cation carried out; and 

(c) what w ro the finding or such 
a rification? 

THE MINISTER OF STATE 0 
TH MINISTRY OF FOOD AND 
CIVIL SUPPLIES (SHRI BHAGWAT 
JHA AZAD) : (a) No~ Sir. 

(b) and (c) Do not arise. 

Advantage to Poultry Farm in 

977. SHRI G. NARSIMHA RED-
DY : Will the Mini ter of AGRICUL-
TURE be plea ed to state: 

(a) whether Poultry Farming in' 
India is consider d as gdculture and 
receives all the advantage ~ incenti ve , 
otc . a any agriculturi t receives' nd 

b) if not , the rea on therefor? 

THE MINISTER OF ST ATE IN 
TH MINISTRY OF AGRICULTURE 
(SHRI YOOENDRA MAKWANA) : 
(a) Government of India (Mini try of 
Agriculure) ha suggc ted to the Stat I 
Union Territory Governments for giving 
Poultry Farming for product iOD of eggs 
and table poultry the tatus of Agricul-
ture for the purpo e of electric t riff, 
institutional financing. labovr and land 
laws, sales tax, octroi, etc. 

(b) Question does not arise. 

Leg· I tion (or Bringing 'Sports' Under 
Concurrent list of Constitution 

978. SHRl MOHAMMAD AS-
RAR AHMAD: 

DR. KRUPASINDHU BHO} : 

Will the Minister of SPORTS be 
pleased to state: 

(a) whether there is a proposal to 
bring sports under the Concurrent List 
of the Constitution to facilitate tho 
enCouragement of sports in different 
State; and 

(b) if so, when th neceasary Leai .. 
slation will be introduced? 




